
GOVERNMENT OF INDIA 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

RAJYA SABHA 

UNSTARRED QUESTION NO -2008 

ANSWERED ON – 20/12/2023 

 

STATE'S SHARE IN LAND ACQUISITION OF NH 

 

2008. SHRI ELAMARAM KAREEM: 

 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state: 

(a) the details of amount spent by State Governments and NHAI for land acquisition and related 

activities for the development of National Highways for last five years, State-wise details; 

(b) whether there are States that have spent 25 per cent or more share for land acquisition for NH 

development; and 

(c) whether Government will assist the States to reduce the financial burden connected with the 

NH development, if so, the details thereof? 

 

ANSWER 

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS 

(SHRI NITIN JAIRAM GADKARI) 

(a) to (c) Ministry is primarily responsible for development of National Highways (NHs) in 

India. Generally, entire cost of execution of NH projects is borne by Central Government. In some 

cases, State Governments share part of the some cost component of the projects.   

State / Union Territory (UT) – wise details of amount spent by State Governments on NHs 

Projects for Land Acquisition (LA) and related activities, including the States that have spent 25 

per cent or more share for LA, are at Annexure-I. 

State / UT – wise details of amount spent by National Highways Authority of India (NHAI) 

on NHs Projects for Land Acquisition (LA) and related activities during last five years are at 

Annexure-II. 
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ANNEXURE-I 

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (c) OF RAJYA SABHA 

UNSTARRED QUESTION NO. 2008 ANSWERED ON 20.12.2023 ASKED BY SHRI 

ELAMARAM KAREEM REGARDING STATE'S SHARE IN LAND ACQUISITION OF 

NH 

State / UT – wise details of amount spent by State Governments on NHs Projects for LA and 

related activities, including the States that have spent 25 per cent or more share for LA: - 

Sl. No. State/UT  Amount (in Rs. Crore) 

1 Kerala 5,580 

2 Delhi 654 

3 Haryana 3,114 

4 Uttar Pradesh 2,301 

5 Telangana 100 

6 Karnataka 276 

7 Bihar 733 

8 Odisha 200 

9 Tamil Nadu 235 

10 West Bengal 166 

11 Jammu & Kashmir 155 

12 Madhya Pradesh 0 

13 Assam 125 

14 Jharkhand 115 

15 Andhra Pradesh 71 

16 Uttarakhand 61 

17 Himachal Pradesh  15 

18 West Bengal  7 

19 Gujarat 0 

Apart from above, DSIRDA has provided 685.97 Ha Land free of cost in the 
State of Gujarat for Ahmedabad-Dholera Greenfield Alignment (NH-751) 
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ANNEXURE-II 

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (c) OF RAJYA SABHA 

UNSTARRED QUESTION NO. 2008 ANSWERED ON 20.12.2023 ASKED BY SHRI 

ELAMARAM KAREEM REGARDING STATE'S SHARE IN LAND ACQUISITION OF 

NH 

State / UT – wise details of expenditure incurred by NHAI for LA and related activities for the 

development of NHs during last five years: - 

Sl. No. State / UT Amount (in Rs. Crore) 

1 Andhra Pradesh 3,605 

2 Assam 27 

3 Bihar 7,881 

4 Chhattisgarh 2,092 

5 Delhi 3,552 

6 Goa 0 

7 Gujarat 11,687 

8 Haryana 13,294 

9 Himachal Pradesh 3,618 

10 Jammu and Kashmir 2,098 

11 Jharkhand 2,170 

12 Karnataka 9,446 

13 Kerala 22,119 

14 Madhya Pradesh 3,529 

15 Maharashtra 27,568 

16 Odisha 1,069 

17 Punjab 13,265 

18 Rajasthan 3,451 

19 Tamil Nadu 8,373 

20 Telangana 1,776 

21 Uttar Pradesh 23,134 

22 Uttarakhand 2,301 

23 West Bengal 1,485 

***** 
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